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CENTRAL ADMIN ISTRAT IVE TRIBUNAL
B BANGALCRE_BENCH

Second Floor,
Commercial Complex,
Indiranagar,
BANGALORE~ 560 338,

Pated: 1FF {31905

MiscelleneousAPPLICATIGN no#7 end 48 fo 13947 in 0.A.ND.1122 and

1151 to 1160 of 1994,
APPLICANTS: 8ri.m.R,Nagaraj and ten others,,

V/s.

RESPCNDENTS:--Secretary,N/O.Eommunicet10'\99"-Delhi end
four others,,

Te

1. Sri,Harikrishna $,Holls,Advocate,
No.34/3,Fifth Main,Second Floor,
Gendiinager,Bangalore-560 009,

2. Sri.M,Vesudeva Rao,Fdditidnal
Centr2l Government Standing
Counsel,High Court Building,
Bengalore-560 001,

Subject :~ . TFerwarding nf.cepias of the Order- Passed by the
entral Administrative Tribunal,Bangslare,

Please find enclesed herewith a copy of tha ORDER/
STAY ORDER/INTERIM ORDER/ passed by thiec Tribunal in the above

mentioned application(s) on25-01-1995,
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CENTRAL ADWIN ISTRAT IVE_TRIBUNAL
- BANGAILORE BENCH

Second Floor,
“Commercial‘CompleX.

Indiranagar,
BANGALORE~ 50 038,

— | Pated:1() OCT 1994
.'ﬂ“‘ APPLICAT ICN NO: 1122/94 and 1151 to 116Q/1994o

APPLBSANTS:-Mr,M,R.Nagaraj and Ten Others.,

Vv/s.
RES PONDENTS ;- Secretary,Department of Telecommunications,
New Delhi and four Others.,
Te
1. Sri.Harikrishna“§.Hglla,‘
Advocate,No.34/3; Vth Main,
Second Floor.Gandhinagar,
Bangalore-560 009.
24 Sri.M.Vasudeva Réo.

Additional Central Government
Standing Counsel,
High Court Building, Bangalore-].

Suhject :~ Feiwarding nf ¢opias of the Ordere passed by the
Central Administrative Tribunal,Bangalare.

Please find encleseq herewith 3 Copy of the ORDER/
STAY ORDER/INTERIM ORDER/ passed by thi

s Tribunal i the above-
mentioned application(s) on 03=10-1994,
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CENTRAL ADMINISTRATIVE TRIBUNAL

"BANGALORE BENCH

ORIGINAL APPLICATION Nos.1122/94 AND 1151 TO 1160/1994
MONDAY,THIS THE 3RD DAY OF OCTOBER, 1994

SHRI JUSTICE P.K. SHYAMSUNDAR .. VICE CHAIRMAN

. ' ' SHRI T.V. RAMANAN .o MEMBER (R)

14;__”1‘- MeR o NagaraJ,

S/o K. Ramachandra,
, ) eged about 39 years
: - working as Accounts Officer,
; 0/o Generel Manager, -
: : Bangalore Telephone Dist.,
Bangalore.

2. M. H, Shankar Narayan Bhat,
S/o Chandrashekar Bhat,
aged about 44 years,
Accounts Officer (TRA),
0/0 Telsesm Dist. Engineer,
Ke jubagh, Karwar.
3. Mr. NoMe Upadhyaya,
S/o Mahabaleswara Upadhyaya,- =« -
‘ aged sbout 43 years, ,
; Accounts Officer,
0/0 Telecom Dist., Enginaer,
T ST - Karwar,

4, Pr. V, Sundarashan,

- 8/o Late Venkataramana,
aged about 42 years,
Accounts Officer, -
Telecom Elec. Division,
113/71, S.C. Road,
Bangalors - 560 009.

5. M. Prema Bai, ' -~
.. aged about 49 yeasrs, - - -
" -Acéeunts Officer, - ~ -
'0/o General Manager, , .
% Bangalore Teleom Disty, -~ =% 70 o s
.Bangalore = 560 .009. ’

hY 1;{.

6. Mr. Anandakrishnaiah,
aged about 43 years,
Accounts Officer (TA),
i 0/o Chief General Manager,
S Quality Assurance Circle,
///éhhti . Bangalore.

e,
. e N :
- j\‘ 7. Mr. Y. Rajendrapps,
gy aged about 44 years,
Accounts Officer (SL),
0/c General Manager (W),
Bangalere Telecom Dist., :
Bangalore. . cea Applicents

COntd. ) 000200



8. M, 3, VIjayajRaghGVan,‘
yeare,

Accounts Offii

~30, sas Bhat ’
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aged about 41

0/o Telecom O
Tumkur.

aged about 45
Accounts Off4)

. 9, Mr. R, MuniraI

0/o Telscom Oi

- g‘
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v

Tumku:.

aged about 45
Accounts Offig

Telecom Dist.l

Tilakwadi, Be

110 G.—K. BalUr, ;

er (Cash)t"l
st. Enginper,

hnam Neidy,
years, '
er (PLG);
st. Enginper,

gaum 5900D6.
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aged about 42|
Accounts fom

0/o Telecom Dﬁst. NanagLr,

Belgaum 590 O
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Depte. of Telecommunlcations,

Sanchar Bhavank
New Delhi 110 0O

)
2., Dept. of Teleca

through Member
Sanchar Bhavanj
New Delhi 110 E

e

3. Dept. of Per°of
through Secrety
Govt. of Indial

New Delhi 110 (@

Ey
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throunh Asst. D
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¥

Sanchar BhaVan
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'5. The Chief Geneg

Telecom, Banga$
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01.
i S TERER T o e Tas e Tmmtmemeon e e
mmunlcatluns, a

irector General(TE),ému
Neu Deth. -

al Managet, \
ore, cee Respondents

cate Shri|M, Vasudeva Rao,

entral Goyt. Stg. Counsel)
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stepping up of pay to which relief the applicants herein asre entitled

on the besis of the judgment rendered by this Tribunal in 0.A.

~ No.1006/93 end 285 tp_299/94 dieposed of on 19.7.1994, we find

tﬁéynare fully covefgd by our ordsr supra bofh on facte énd on law,
We, therefore, deem it appropriate to follow the decision-in 0.A.
N;;1006/93 and 285 to 299/94, treating this matter to be no longer
res-integré. In the resuit, we therefore, allow these apblications
and direct the respondents to step up the pay of the apglicants in
the cadre of Accounté Officefton paf with their immediate juniors
referred to in the applications, Financial benefi£s flowing from
stepping up of pay is however réstriéted to .three years prior to

the date of filing of these epplications (i.e., 15.07.1994),

2, The stepping up of pay and payment of consequential .'
arrears to be done within three months from the date of receipt of

a copy of this order. No costs,
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RAMANAN ) ) (P.K.SHYAMSUNDAR ) - B

VICE CHAIRMAN
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Central Adminidgative Tri unal
. Bangalore Bench
Bangalore




